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O R D E R 
(Virtual Mode) 

10.02.2021  Counsel for both sides state that Judgement Civil Appeal 

No.3395 of 2020 is still awaited, at the Hon’ble Supreme Court of India.  

As such, list the present Appeal in Orders category on 22nd March, 

2021.  

  

 
  

    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 

 

[V.P. Singh] 
Member (Technical)  
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